MADHYA PRADESH STATE JUDICIAL ACADEMY, JABALPUR

Schedule of Special Workshop for Advocates
(practicing at High Court of M.P., Bench at Gwalior having 0-5 years’ experience)

Date - 06.12.2025

Venue: Regional Training Center of MPSJA, High Court of Madhya Pradesh, Bench at Gwalior

SESSION TIME

TOPICS

I 10.30 a.m. to 11.00 a.m.| Inaugural and overview of the Workshop

&

&

Companion Judges,
High Court of Madhya Pradesh, Gwalior Bench

By:  Hon’ble Shri Justice Anand Pathak
Administrative Judge,
High Court of Madhya Pradesh

Shri Pawan Pathak, President,
High Court Bar Association, Gwalior

I 11.00 a.m. to 12.15 p.m.| Key issues relating to Writ Petition-I:

(iv) Alternative remedy

(Followed by open interaction)

By:  Shri Ankur Modi, Addi. Advocate General,
High Court of Madhya Pradesh, Gwalior Bench

(1) Writ jurisdiction of High Court
(ii) locus standi & Delay in seeking writ jurisdiction
(iii) Dispute between private parties

TEA BREAK (12.15 p.m. to 12.30 p.m.)

i 12.30 p.m. to 1.45 p.m. | Key issues relating to Writ Petition-I1:

(ii) Prerogative writs

(iv) Writ Appeal

(iii) Interlocutory writ orders

(Followed by open interaction)

(1) Distinction in a writ petition under Article 226 and Article 32

By:  Shri M.P.S. Raghuvanshi, Senior Advocate,
High Court of Madhya Pradesh, Gwalior Bench

LUNCH BREAK (1.45 p.m. to 2.30 p.m.)

v 2.30 p.m. to 4.15 p.m. | Key issues relating to :
(1) Criminal Appeal
(i) Criminal Revision

(iii) Section 528 BNSS, 2023
(Followed by open interaction)

By: Shri Rakesh Sharma, Senior Advocate,
High Court of Madhya Pradesh, Gwalior Bench

\ 4.15 p.m. t0 5.30 p.m. | Bottleneck of Bharatiya Nagarik Suraksha Sanhita, 2023

(Followed by Valedictory)

By:  Dr. Dharmendra Kumar Tada,
Faculty Member (Sr.), MPSJA

Followed by High Tea

Note- (1) The Time Table is subject to change as per exigencies.
(2) Use of Cell Phones in the lecture room is strictly prohibited.
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